o1 ' Written Andiders MANCH 5, 1018 ' Writtén ‘Mnswers ‘g2

[y 5 4 ey o4
(b) i so, the reaction of Govern-
ment;

(c) whether there iz no control of
Indiay shippers ogr of Government on
the moveg of the Conference;

(d) how fer this ig true; ang

(¢) what steps are being taken in
this regard?

THE MINISTER OF STATE IN-
CHARGR OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CAND RAM): (a) to (c). The con-
gestion surcharge in Madrag port has
been increased to 25 per cent {rom
8-1-1979 and in Bombay port to 50 per
cent from 12-2-1978. Protest has been
lodged with the Conference againsi
these levels of surcharge anq they are
being persuaded to reduce the per-
centage. To ensure that vessels do not
suffer berthing delays, several mea-
sures are being taken in the two ports
to reduce the congestion, eg, divert-
ing vessels to other portg to the extent
possible; mudstream  unloading in
parges wherever feasible; augmenia-
tion of the strength of shore labour
and reservation of berths for vessels
ready to load and unload within 48
hours in the Bombay port.

2441 SHRY HITENDRA DESAL
Wil] the Minister of PARLIAMEN-
TARY AFFAIRS AND LABCUR be
pleased to state:

(a) how many Employment Ex-
changeg are located in ¢ach of the
Stateg and Union Territories;

(b) the annual expenditure on these
exchanges; and

(c) how many from the registered
persons have remained joblesg i, each
of these Stateg and Union Territories
as on 31st December, 19787

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA)- (a)
and (c¢), Information is furnished in
the statement attached.

(b) Employment Exchanges are run
under the financial and administrative
control of the State Governments.
Information is not therefore readily
available regarding the exact amount
spent on these exchanges. However,
the estimated expenditure on th Na-
tional Employment Service i Rs. 976
lakhg per annum as reported in the
Employment Service in the Report of
the Mathew Committee on National
Employment Service.

STATEMENT

Number of Employment Exchanges located n each of the Statesand Union Territories and
number ofjob-seekers onthe LiveRegister of Employment Exchanges at the end of Decembes, 31978

State/Union Territory

No of No of job
Exchanges @ veckers on

Lw;;ﬁ'egzl-
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i. Andhra Pradesh R a3 9827
2. Amam . . .. . e e g0 a86+y
g Bihar, , , . , . v e e 40 15087
4 Cyarmt . ., ., . . . . e 21 307"t
5 Haryam ., . ., ., . . . . 25 a8g'3

6. Himachal Pradesh . . .

A

. . .. 14 1083
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9, Jammu & Kaghmir ., e e e 8 474
8. Karnataka . N e 30 536'6
9 Kerala e . e .. 4 1051°7
ro. Madhya Pradesh . . ., . . . 55 7564
ts. Maharashtra . . . . . . . 33 1008+ 5
12. Mampur .' . . . . . . . 6 41
13. Mesghalaya, . . . . . . . . 5 10°4
14. Nagaland , . . . . 2 3.2
15. Orissa . . 5 . . . . 17 3811
R . . 30 3846
17  Rajasthan - . . . . . . , . 3 322°3
18 Sikkim * | . . . . . .
19 Tamilnadu , . . . . . . . . 19 9671
20. Tripura . . 3 68-3
21 Uttar Pradesh . RN . . . . . 70 137571
22 West Bengal . . . . . . . 41 1749° 0
23 Andaman & Nicobar Islands. ., ., . . . 1 68
24. Arunachal Pradesh* | . . . . . ‘
25 Chandigarh e e e e e 1 487
26. Dadra & Nagar Haveli* . . . . .
27. Dethi , . . . . . . . . 13 25077
B Goa, ., ., . . L L . ! 26-7
29. Lakshadweep ., . ., . . . . . . 1 80
3 Mizoram . . . . . . . . . 3 10°4
R Pondicherry D e e e e . 1 74

Aup Isota Torar ¢ . . . . . . . . 535  12,677°8

Norz : o, @Exclu les University Employment Information and Guidance Bureaux.

2. ##Exclude figures in respect of University Employment Information and Guidance
Bureaux except for Dethi and Maharashtra

3.8No Enjloyment Exchange is functioning in these States/Union Territories.
4. Allthe job-seckersregistered with the Employment Exchanges are not necessary un-

5. Regitteation being voluntary, allunemployed persons maytiot register with the Ex.
changes,
6. Figures may not add upto total due to rounding off.





